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For Immediate release

Telecom Regulatory Authority of India

TRAIreleases Draft "The Telecommunication Mobile Number Portability
Per Port Transaction Charge and Dipping Charge (Amendment)

Regulations, 2017"

New Delhi, 18th December, 2017- The Telecom Regulatory Authority of India
(TRAI) has today issued Draft "The Telecommunication Mobile Number
Portability Per Port Transaction Charge and Dipping Charge (Amendment)
Regulations, 2017".

2. TRAI notified "The Telecommunication Mobile Number Portabilit.y Per -
Port Trans' ction Charge and Dipping Charge Regulations, 2009 (9 of 2009)" on
20th November, 2009. As per the principal regulation, TRAI has fixed Rs. 19/-
as 'Per Port Transaction Charge' and through notification of the
Telecommunication Tariff Order (Forty-Ninth Amendment) Order, 2009 dated
20th Noveml .r 2009, the Authority prescribed the Per Port Transaction charge
Rs. 19/- as ( eiling.

3. As pe Regulation q(2) of the Telecommunications Mobile Number
Portability P' r Port Transaction Charge and Dipping Charge Regulations 2009,
the Authorit may review and 'modify the Per Port Transaction Charge and
Dipping Ch ai ge.

4. Conside.ing the upsurge in the volume of porting requests w.e.f. 3rd July,
2015( when »an India Mobile Number Portability was permitted') and the
financial re: .ilts of both the Mobile Number Portability Service Providers
(MNPSPs) 01 the last two available years, the Authority is of the view that the
present c iling of Rs. 19/- is quite high as compared to cost and volumes of
transactic .1 involved. The Authority has, therefore, decided that the upper
ceiling fo per port transaction charge may be reduced as the costs of
operation: of MNPSPs have substantially gone down.

5. Heric e, "The Telecommunication Mobile Number Portability Per Port
Transaction :harge and Dipping Charge (Amendment) Regulations, 2017" for
consultation i available on TRAI's website www.trai.gov.in. Written comments
on the issues aised in the consultation are invited from the stakeholders ~
29th Decernbe (, 201 7.

6. The cor .rnerits may be sent, preferably in electronic form at fa@trai.gov.in.
For any, Iarificationy inforrnatiori, Mr. Kaushal Kishore, Advisor (Financial &
Economi Analysis) may be contacted at Tel. No.+91- 11-23230752,
?ax No. ,-91-11-23236650.

~

'.-"'I

, r ~ ~ t/
(U. . .Srivastava)

Se-cretarY(i/ c), TRAI


